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2044. sHBl NIltEM· GHOSH': Will 
thti Miniater ot P!NERGY be pleased to 
state: 

(8) whether Qovernment have made 
ahy estimation a bout the coal require-
ments tor the power sectors in Sixth 
Plan: 

(b) if so, trow much; and" 

(c) the details of the distribution 
pOlicy, if any, adopted? 

100' 

'11tE MINt~ or sTATE nr 
THE MINISTRY OF ENERGY (smtr 
VIKRAM MAHAJAN): (a) !e&, Sir. 

(b) A· statetnalt showin. tile Year-
wiSe requirements for the power sector 
in Sixth Plan i.e. for the period 1980-81 
to 1984..s5, adopted by tile Worldnc 
Group on Coal and Lignite iI ,liven in 
t he Annexure. 

(C) Quantum of Coal and' the source! 
area from where coal is to be supplied 
to the Power Plant. is decided by the 
Standing Linkage Committee, set up by 
t he Department of Coal. Before a ther-
mal Plant is sanctioned, care is taken 
'0 ensure the availability of coaJ from 
linked collieries. 

Statement 

r,or-wis, tDol rllJuirtmtnts fOI 'hi power slewr iN Sixth Plan, adoptld by "" 
t/ze working Group on Coal and Lignite. 
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(Figures in million lonres) 
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2046. SHAI K. P. SINGH DEO: Will 
the Minister of SUPPLY AND RE-
HABILITA TION be pleased to state: 

(a) whether the Ministry has done 
any advance exercise to assess the 
iinancial allocations that will be requir-
ed to rehabilitate the fresh batch of 
Tibetan refugees and those who will 
be shifted from Assam after the veri· 
tication which is currently in progress 
is over, 

(b) if so, the details thereof; 

(c) whether the locations fOr the re-
habilitation of these persons have been 
earmarked; and 

(d) if so, the particulars thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND REHA-
BILITATION (SHRI P. K. THUN-
GON): (a) NOt Sir. 

(b) to (d). Do not arise. 

2047. SHiRlMATI KRISHNA SAHI: 
Will the Minister of ENERGY be pleas-
ed to state: 

(a) is it a tact that indents have 
been iSSued tor three turbo.generatons. 
two from Italy and one from Japan, 
costing Rs. 100 crores despite the pro-
tests from OUr own BHEL; and 

(b) if so, what are the reasons and 
justification for the purchase of turbo-
generators from foreign countries? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHiRl 
VIKRAM MAHAJAN): (a) and (b). 
The proposals for import of turoo...ge-
nerators from Italy and Japan approv-
ed so far are as follows:-

(i) Assistance received from the 
World Bank. is subject to a stipula-
tion that procurement of equipment 
would be through international com-
petitive bidding, although a 15 per 
cent priCe preference could be grant-
ed to indigenous manufacturers. Na-
tional Thermal Power Corporation 
as a recipient of World Bank assist-
anCe for their Ramagundam Super 
Thermal Project have placed orders 
on Mis. AnsaldojAMN ot Italy for 
the supply of 3 X 200 MW turbo-ge-
nerators at a cost of Rs. 39.96 crores 
as their rates were found technicallY 
and commercially most acceptable. 
The indigenous bidder viz. Mis. 
BHEL could not qualify fOr the con-
tract in spite of 15 per cent price 
preference available to them. 

(ii) The present import policy of 
the Government of India alloWS for 
the invitation of global tenders for 
the import of power generating 
equipment and under this policy some 
Electricity Boards have floated global 
tenders for fI:ie supply of_ pow~r ge-
neration equipment. The reco~ 
ndations made on the basia at 
these global tenders are to be e~ 




